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the petrol pumps, In splte of spending
hours, only 5 or 10 litres will be avail-
able for each vehicle. The net result
of thig is that auto-rickshaws, buses
and cars do not operate resulting in
hardship to the common man coming
from far off distances. Since oil is
searce in rura] areas, irrigation for
crops has almost stopped Moreover,
the available vegetables are not reach-
ing the cities since lorrieg could not
transport them to the markets, and
thereby it ig causing shortage in the
marketg, This has further escalated the
prices of vegetabley and other com-
modities coming from interior places.

Added to this, the fishing vessels can-
nol operate for want of o1l which again
created an alarming situation in the
employment front of fishermen apart
from non-availability of fish in the
market,

Sir, you may not perhaps be aware
that a large portion of my district
comes under hill region. The people
of the region predominantly depend on
their transport on jeeps. This acute
shortage of petrol supply has created
a deep crisis in their day to day life.
They cannot have access to the centres
ot their buying and selling, apart from
meeting the ordinary needs of life.

I appeal to the government through
you, Sir, to rush immediately diesel
and petrol to these districts without
any further lapse of time,

12.27 hrs.
DEMANDS FOR GRANTS, 1979-80—
contd.

MiNISTRY OF INDUBTRY—cORLd.
MR, SPEAKFR: We shall now take
up further discussion on the Demands
587 LBy,
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for Granis of the Industry Ministry.
How much time will the hon, Minister
need?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): About
an hour.

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): This is the most im-
portant ministry because it relates to
industrial development and it creates
employment opportunities also. If
mylitant speeches made by the Minister
of Industry now and then all over the
country are indication of the janata
government policy for practical imple-
mentation, the big business houses
would have by this time met their
doom. However, this did not happen
as ull of us know very well and big
business also understand that milhtant
speeches are made only for public con-
sumption. They go on merrily with
thewr super profits while the Minister
of industry goesy hammer and tfongs
against them. There seems to be
peaceful co-existence between the
speeches of the Minister of Industry
and the super profits of {he monopoly
houses,

The multi-nationalg are having the
best of their times, particularly the
West Germans. The spate of colla~
boration agreements signed during the

last two years are a clear indication of
this. The Coca Cola was nationalised

but many others have entered India
to earn fabulous profits, Many of these
collaboration agreements are in sectors
where we are already having develop-
ed technology. Out of 273 foreign col-
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laboration agreements signed during
the last year, only 70 were in the fleld
of industrial machinery, which clearly
bears thig out.

The emphasis given on the small
scale industry is only a smoke-screen
to cover up the shady deals with
Indian big business houses and multi-
netionals. Take the case of handloom
industry, Though the textile policy
announced by the Government,
assigns primary role to hand-
loom and khadi sectors for
fulfilling the textile needs of the coun-
try, the handloom industry is suffering
from acute crisis. Even now the na-
tionalised banks are giving 10 times
the amount of credit to the textile
millg in proportion to the credit avail-
able to the handloom sector through
the cooperative banks. Moreover the
credit given to the handloom sector is
misappropriated by middlemen and it
does not reach the actual weaver, The
yarn supplied to handloom weavers Is
extremely costly and spinning mills
are making money in this business.
The mechanism of rebate is helping the
middlemen to earn profi{ while the
actual weaver is left high and dry.
The pitiable condition of handlooms
continues ag before despite the an-
nouncement of the new textile policy.

The new textile policy of the Gov-
ernment iz asking the National Textile
Corporation to produce low profit yield-
ing standard cloth while permitting
the private sector to produce fine and
superfine cloth, In the name of export
orientatiop, modernisation is permitted
to textile magnates. As the experience
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shows, the introduction of automatic
loomg in Indla was done in thie name
of boosting exporty but ultimately the
mill.owners found market within
India for products of automatic looms.

Thus, in a nut-shell the new textile
policy will help the mill-owners jn the
private sector and fail to protect the
actual weavers in handloom industry.
Moreover, the N.T.C. mills wil]l find it
most difficult to compete with the pri=
vate gector.

The public sector units under the
Ministry of Industry continue to suffer
from bureaucratism, nepotism and cor-
ruption ag before. By and large, its
performance is below the mark. The
Minister of Industry constituted =a
committee of Central Trade Unions to
suggest ways and means of improving
the performance of the public sector
undertakings. All the Central trade
unions were associated with this com-
mittee and they submitted a unani-
mous report to the Minister in August
last year. The Mimister immediately
announced acceptance of the report.
More than 8 months have passed since
then but not a single recommendation
of the report has been implemented
with the result that the public sector
units continue to suffer as before.

MAMC, Durgapur, is in a deep crisis.
1t is a public sector undertaking. Re-
peatedly I demanded a proper enquiry
into the mismanagement of MAMC. I
request the Minister to enquire into it
and to take steps to make it viable.

In the Bharat Opthalmic Glass
Limited Durgapur, the expansion pro-
ject should be taken up so that b€
concern may be a viable one.
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In hig speech on the Demands for
Grants for the Ministry of Industry,
the Minister hickly praised the effi-
ciency of Shri Raghavan, former
Chairman of BHEL. However, within
a couple of weeks Shri Raghavan was
forceq to resign. All the Central trade
unions with one wvoice opposed the
arbitrary step of the Minister. How-
ever, it did not have any eflect on the
Minister, There is no wonder, after
the ouster of Shri Raghavan the in-
dustrial relations in BHEL are deterio-
rating fast, On 6th April the 60,000
workers all over India observed one
day sirike in protest against the atti-
tude of the management in ‘wage
negotiations.

The BHEL-Siemene agreement has
been severely condemned by several
sections of the people, including Dr.
Subramanian Swamy, one of the lead-
ing Janata Party leaders. The other
day Shri Ramamurti in his long speech
in the Rajya Sabha eflectively pointed
out the anti-national character of this
agreement. Despite so much public
cniticism, the Ministry is going ahead
with this agreement to serve the in-
terests of the West German multi-na-
tiohal company. Some of the top offi-
cial of BHEL are working as agenls
of the multi-national company and the
Mjnistry is giving full protection to
them. I am extremely surprised to
find that despite advese comment n
the internal audit report of BHEL, the
Government have taken no action
against {he officers responsible for the
loss of crores of rupees to the public
Bector undertakings. I strongly demand
that the entire working of the BHEL
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should be thoroughly probed and the
guilty officlals in BHEL and the Minis-
try should be severely punished.

The policy of the Ministry regarding
take-over of the sick units is also ex-
tremely dilatory and causing great loss
to the Government. This policy en=
ables the management responsible for
making the unit Sick to get away with
all the misappropriated amount, which
only adds to the difficulties in reviving
the umt Even after the take over,
the unit 1s handed over to the bureau-
crats, who further pump out huge
funds for their selfish ends. The
workers, however, continue to suffer
due tu the policies of the Government,

In Braithwait the r.anagement firm-
ed out several jobg to other com-
panies, causing less work to Braith-
walt, a public sector unit. The work-
ers’ union protested against this policy,
but the Government have not taken
any action so far. The bureaucracy is
playing havor with this company with
the result that the company loses iis
resources. When the workers raise
demands, the financial position of the
company is brought forward as an
excuse to deny them their demands,

In Jessop & Company, the manage-
ment and the union signed an agree-
ment regarding the demands of the
workers. But the Ministry came in
the way and opposed the settlement of
the issues. How can the public sector
be run with such bureaucratic inter-
ference in the runmning of the public
gector? It is all the more ununder-
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standable when the Ministry is headed
by a well-known former trade union

leader,

In the Motor and Machinery Manu-
facturing Company, the unit has been
tl{ken over but a large number of
workers are still out of jobs. The new
management is not eqsurlng full pro-
duction and the workers continue to
sutfer A good machinery is lying idle
and workers become victims of
bureaucratic bungling.

The Union in Balmer Lawrie & Co,,
Bombay, has openly charged the Min~
ister of Industry that he wrote a note
opposing the implementation of the
agreement between the union and the
management. Resporsible officers of
the Government also admit this fact.
Hence, the charge should not be taken
lightly. Some people have seen the
comments to that effect. I would re-
ques{ the Minmister to clarify the posi-
tion., These workers have been on
strike since 10th October last year, and
the strike still continues. I understand
that the Bureau of Public Enterprises
has now agreed to give clearance to
the essence of the agreement. Who I8
responsible for thig loss of production?

When the strike of 2.5 lakh jute
workers went on for 50 days, the Min-
ister '‘wag behaving like a silent spec-
tator. Though some unitg belonged to
the Government why is it that the
Central Government kept mum about

, the workers' demands and practically
joined hands with the jute magnates?
Ultimately the workers won victory
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through their united struggle, But the
Industry Mimstry fafled to intervene
in support of the workers. You know
that the jute magnates every year, by
under-invoicing and over-invoicing,
earn black money and deposit it In
foreign countries. So, to save the jute
industry, I would demand its immediate
nationalisation

Messrs Logan Jute Machinery Co.,
Private Lid., was a subsidiary concern
of a foreign company It was taken
over and the management was entrust-
ed to Messrs, Braithwaite & Co., but
a representative of the former foreign
company, with the help of the manage-
ment. 1s procuring orders for the
foreign company and for that reason
thi~ company 15 becoming sick. I have
wrillen a letter to the hon. Minister
stating all the facts. I would request
the Minister to come forward and na-
tionalise the concern, so that this pro-
fit-earning concern does not become
sick.

You know that the wagon building
industry is concentrated mainly in
West Bengal. For want of orders,
they produce only about one-third of
their capacity. So, 1 would request
the hon. Minister to contact the Rail-
way Minister and others concerned,
so that this industry can produce to
the maximum of its rated capacity,
and employment can be enhanced.

The Engineering Products India Ltd.
a subsidiary of Heavy Engneering
Corporation in Delhi is accepting sub-
stantial materials from the Simplex
Cc., a private contractors firm. The
workers of Simplex Co., pointed out
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th?-l to Government. But the conniv-
ance of unscrupulous coniractors and
the public sector in Delhi is callously
tolerated by the Ministry, This Sim-
plex Ce., with the help of the Delhi
Police and goondas, attacked the
workers who showed honesty in draw-
ing attention of the Government to
these malpractices.

Our party and I personally want, the
growth of small-scale and cottage in-
duciries, hut at the same tim¢ we do
not wani tha existing concerns ghould
be clased.

In this connection. I want to men-
tion about the WIMCO match tuctory
which produce matches. About 8,000
families depend on the WIMCO for
their livelihood. The excise duty on
the organised sector hag been increased
5o much, I would request the hon.
Minister to take over the WIMCO
concern.... or workers’ cooperative
may be formed to rup the factories or
it can be nationalised,

MR. SPEAKER: Please conclude.

SHRI KRISHNA CHANDRA HAL-
DER: Please give me 2-3 minutes more,

MR. SPEAKER: No please; you have
already taken more time,

SHRI KRISHNA CHANDRA HAL-
DER: I am concluding in a minute.
There is no wonder that the growth
rate of industry s halting. Only 8 per
cent increysy iy recorded in industrial
production despite pumping in of huge
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money. For want of power in the
eastern region, the industries are suf-
fering there, There must be coordina-
tion among the Industry Ministry, the

Energy Ministry and the Railway
Ministry to gee that the industries in

the castern region and in the whole of

the country do not suffer and that they
develop properly.

1 would demand construction of a
Ship Building umt in Haldia West
Bengal. There is a recession in our
country and the domestic market is
shrinking day by day and the economic
crisis 1s aggravating. Unless drastic
mensures are taken to improve the
matters, the industiies will be further
in deep crisis.

1 would like to know from the hon.
Minmister the nertormance of the D.I.Cs
af diuferent States and how they have
helped {o develop the small-scale and
cottage industries, specially in back-
ward districts, like, Bankura and
Purulia 1n West Bengal,

Without radical land reformg and
without ending the land monopoly of
{he landlords, there can be no scupe
for the growth of industries and em-
ployment in industries, Without com-
pletely eliminating the exploitation
carried on by forcign capital and na-
tionalisation of all Indian monopoly
concerns, We cannot have the basis for
eradication of unemployment in indus-
tries and the poverty of the Indian.
people,
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MR SPEAKER Before I call the
next member ] would Like to inform
the House that the Home Mimster
has informed me that he will be mak-
Ing the statement at 3 PM

PROF P G MAVALANKAR Will
1t be circulated”

MR SPEAKER' We will try to
make avallable ag many copes &8
Possible

13.07 hrn

[Surt DinzNDRANATH Basu in the
Chair)
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SHRI R KQLANTHAIVELU (Tir-
uchengod ) Mi Chawrman, I thank
you for the opportumty given to me
to express my view on the Demands
for Grants of the Industry Ministry
for the year 1979-80

The Industry Mimigter can perhaps
pat himseil on the back for the very
encouraging trend 1n industrial pro-
duction during 1978-79 which has
recorded a growth raie of 8 per cent
over 1977-78 This 1s said to be
nearly double the growth 1ate of 38
per cent during 1977-78 and also
«ubstantially higher than the average
of 49 per cent for the period 1970-71
to 1077-78 But I gm sure that he
would be the fiist person to admt on
pure'y objective consideration that if
the industrial growth has recorded the
11se 1t has madc 1f 15 not a little due
to the wvery sound nfrastructure
crealed over the years by the wise and
far-sighted volicy of Shr1 Jaw.har Lal
Nehru and others ihat followed him
in making the nation poised for 1apid
growth ang for the take-off stage
Blessed by good weather duiing the
last two years favouring sound agri-
cu tural production by conflict free
atmosphere 1 the international field
and bv the mnate momentum which
the economy could by 1itself generate,
it would hue been a miracle if the
economy had shithered down I would
not however belittle the concern ex-
pressed by the Janata leaderc for the
integrated development of industries,
both large scale ang small scale The
internacine struggles that occurred in
the ruling Janata party for a full year
raised apprehensions whether the pro-
grammes of development would suffer
a severe retardation Fortunately the
differences in the party have been
plastered over So the economy was
not jeopardised But one cannot help
reflecting whether the achievements
could have been more spectacular and
enduring had the Central cabinet acted
with one mind and oOne purpose in
trymg to bumld up on the gams
already achieved The primary re-
qurement of a developing economy 18
to svell out firmly and unmstakably
the direction of our efforts for indus-
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‘trial development, Since the role of
tthe private sector is no less important
than that of the public sector for
-accelerating economic development, it
is essential that the investment cli-
mate should be improved and the
private sector should have a gense of
~confidence when they are risking
their capital ang energies for a fuirly
long time. But we find that the Hon.
"Minister has been making frequent
speeches about nationalisation of
certain industries, Such speecheg will
inhibit constructive effort by affected
industries. It will be appreciated if
such declarations sre made after a
concerted scrutiny by the Cabinet, so
‘that needless apprehensions do not
"hamper production efforts.

From an appraisal of the perfor-
mance of the public sector projects
under the Ministry, there is room for
genuine concern at the net loss re-
scorded by many undertakings. Per-
haps the worg ‘concern’ is an under-
-statement. Why should the public
undertakings with the command of all
“the capital they need, of all the
machinery they requice, of all the
manpower that is essential, fail to live
up to our expectations? Sir, this
shows that the management of these
undertakings from the top bracket
downwords leaves much to be desir-
ed. At this rate, how do you expect
these undertakings to generate enough
internal resources for achieving even
the very modest targets envisaged in
the Sixth Five Year Plan? All that I
can say is that the result is not a
flattering commentary on the gteward-
ship of the Centre,

The Industrial Policy announced by
the Janata Government in 1977 is
very practicable put it has not been
stepped up fully to implement it In
our rural areas, If we EO through
the recommendations of the Planning
Commission Panel, the Ministry has to
consider making of quite a lot
improvements,

of
One can understang the nature
“the industrial backward areas and the

APRIL 18, 1979
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objects of the Policy but if we
not giving practical guidence
name the places, the people
helpless, because, they will not
what are all the places which
dustrially backward and g0
the Report for 1978-70 it h
made clear that the backward ¢
educated graduates will also be
dered in the matter of empl
the NTC. But I could not understand
how much and to extent they have
been absorbeq and how far they are
going to be benefited.

Sir in spite of ity raw materials,
vast resources, resource of lime, etc.
for starting basic industries and also
small industries, Tamil Nadu has been
neglected in respect of setting up of
industries, when compared with other
States Yet, with its limiteq finance
and the assistance from the Centre,
Tamil Nadu is setting an example to
the other nationg also. And that is
done solely on the efficiency of the
personnel employed and the Govern-
ment,

€8
ggiiwiﬁ!i &

In Tamil Nadu, Salem District has
got plentiful source for cement plants
and paper mills. The Centre must pay
special attention in grder to make use
of these sources and for starting in-
dustries there. I can say that there
are great prospects for setting up
tannery and footwear industries, I
request Government to come forward
with some more unity in the southern
parts of India.

Sir, in regard to the Cotton Cor-
poration of India, Government has to
deal with quite a lot of problems.
The Minister knows very well that the
prices of millmade and textile goods
are very high and they are inacces-
sible to the common man. But let
me say this that on the side of the
growers of cotton also, they are
being encouraged, They are mnot able
to realise the amount which they have
invested because of the low price.

On this occasion I would like 3
stress upon the Central Governme
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that they must have a Cotton Pur-
chasing Market in Salem District of
Tamil Nadu, My district produces
large qumntities of cotton and the
cotton-growers have to take them
with great dificulty to the far-off
places in order to market them. As
most of the cotton-growers are illi-
terate people, they must be helped.
‘They are not at all properly guided,
whether it is by the State Government
or the Central Government, and they
must be encouraged in every way in
growing cotton also.

The Scheduleg Banks must be fins-
tructed suitably to come forward to
give more loans and subsidies to
people in rural areag for small indus-
tries.

As far as the handloom sector is
concerned, my State Tami]l Nadu
ranks first and particularly places
like my Constituency, Tiruchengode,
Erode, Edappadi etc. are worth men-
tioning in thig connection. The hon.
Minister would be familiar with these
placeg and he would be receiving so
many representations from persons in
those areas. The weavers would be
benefited if threads and looms are
supplied to them through Govern-
ment cooperatives and the Govern-
must at the earliest opportunity
set up a Committee to go into the
problems of handloom weavers. I
would suggest that some of the items
must be regerved for the handloom
sector only,

The Ministry has not taken up the
question of bringing down the price
of the mill goods seriously, and %o
introduce th ¢ compulsory marking
of price per meter on all types of
clothes produced in the country, The
Government must open new depart-
menta]l retail N.T.C. shops, more
particularly in the rural areas. This
will help the people in the rura] areas
to purchase their requirements in
cloth there itself without wasting
much {ime for going to the towns and
making their purchases.

The Ministry has clearly stateg in
its report that the coir industry Ims

to be encouraged, but it has not
taken any steps to popularise it in
spite of the State Government’s
guidance. The Ministry must fing out
ways and means to coordinate the
District Industries Centres with the
intensive rural development pro-
gramme and then only we would be
able to say that the anta Govern-
ment is trying to achieve its objectives
in the field of industry.

I would like to draw the attention
of the hon, Minister to one more as-
pect ang that is that the Ministry has
failed in the equml distribution of
raw materials to all the States and
to meet the justifieg demands and
their actua] needs, I would like to
add that the Tamil Nadu State has
been disappointed much in spite of the
efforts of the Minister of Industry, I
would just like to quote one example
with regard to the industries, in
Tamil Nadu. The Tamil Nadu Gov-
ernment has taken over almost all the
long distance bus routes and they are
operating through the State Corpora-
tions. They are running the buses
efficiently, competitively and profit-
ably and the private operators have
to divert gradually their resources
ang energies on some other line,
There has beep g talk of nationaliza-
tion of TISCO, but if instead of
nationalising TISCO, we try to im=-
prove the working of the existing
public sector undertukings and make
them rea] competitors to the TISCO,
that would be very good. Of course,
that is realy a challenging task for
the Government, J would, therefore,
request the hon, Minister to see that
the public gector undertakings are run
efficiently and that would automati-
cally make the multinationals go out
of those flelds,

In the end, I would request the hon.
Minister to pay special attention to
the small scale industries in Tamil
Nadu, so that they are benefited pro-
perly. Many small units are, of
course, benefited already hy his pro-
per aund aincere
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SHR1 DAJIBA DESAl (Kolhapur):
I have risen 10 make scme observations
on The Demands of the Mimstry of In-
dustry,

At the outset, I would like to congra-
tulate our hon. Mimster of Industry
on hs efforts to make the department
dynamic, In fact his policy is not
dynamie, but the department is figur-
ing in the press every day.

The Ministry is supposed to be con-
cerned with the regulation of indus-
tries and the Industrial Policy. As
regards licensing, the Ministry has
Surrenedered almost all industries
coming under the category of having
aggregate nvestment of Rs. 5 crores.
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Big industries, though under the
Ministry of Industry, are out of the
purview of the Ministry because the:
Ministry cannot cope up with it. The
Industries Minister cannot regulate
the entire industrial sector of the-
country. But stil] as regards the gick-
industries, the Ministry hag gone*
ahead with taking over a number of
units, especially textile mills. They-
are managing 108 or 110 units. But
there also our Industries Minister is
a sort of house-surgeon or hospital
superintendent. He hag to admit w°
sick jndustry in the hospital, make it
healthy and after that, if the previous
management tries to take over that
industry from the Ministry, there is
pressute and sometimes, the Ministry
has to surrender the unit.

I will take an instance of Kumani
industry in Bombay That unit was
mismanaged by the family manage~
ment. Therefore, one of them was
declared as a sick unit. The Govern-
ment has taken over that unit. The
unit has started making profits and
now there 15 a dispute between the
Kamani Group and the Government.
Kamani Group 1s bent upon taking
over that umit from the Government.
Perhaps it 15 a test for the Socialist
Industries Minister. We have tp wait
and see whether the Kamani Group is
successful or the Minister js success-
ful. They have pulls in almost all the
political parties, in the Ministry, imr
the administration &nd in the inter-
national market also ] sympathise
with the Industries Minister that he
has to flght agamnst heavy odds. I
wish him sueccess, especially in his
fight against the Kamani Group and
I hops that he will be guccessful in
maintaining that unit has a Govern-
ment unit,

My next point is regarding the
small scale sector. “The new Indus-
trial Policy announced in December,
1977 emphasises effective promotion of
cottage and small scale industries
widely dispersed in the rural areas
and smal] town. The gmall sector
will be allowed to produce whatever
is capable of being produced in this



287  D.G 1979-80 for

[Shri Dejiba Desai]

sector, 807 items have been reserved
for the gmall scale sector, Further
the Tiny sector has been identified
(Rs. 1 lakh capital investment with
population of less than 50,000) and
special schemes have been formulated
for the sector. Lastly decentralisation
of industria] administration through
DIC was aimed at.”

A number of DICs have heen form-
ed. This is a Centrally sponsored
scheme, The Central Government
gives grants to the State Governments.
The State Government appoints an
officer as the Manger of the DIC. He
is responsible to coordinate all the
activities at the district level like, raw
material supply, power supply, muni-
cipal licensing. What exactly is the
intention of the smal] scale industry
here? Our experience in the last 30
years is that the advantage is sup-
posed to be given to small-Scale Indus-
tries, but it is all the while taken by
industrial houses and rich people. It
is the intention of the Minister that
‘these people should be strengthened
further? According to our informa-
tion, the so-called industrial estates
have been flourishing. All the
finances offered by banks or other
financ.al instilutions are monopolised
by these big people. They have in-
fluence even with the State Govern=-
ments  Thercfore, the small-scale
industry has become an appendage of
the big industry. It is not an indepen-
dent jndustry because it produces
some ancillary products or spare parts
for the products offereg by the big
industry, say the automobile industry
and machine tools like HMT gand
others, Is this the policy of the Gov-
ernment? If at all they want to
encourage the small-scale industry
and cottage industry, the reml fleld
of activity is the processing jndustry.
“The small scale industry must be
‘based on agriculture, because ggricul-
ture is based on fertilizers and agri-
-cultural implements like crushers,

APRIL 18, 1379
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weighing machineg ete. whi¢h are
the things they are capable of pro~
ducing independently. They can then
be independent. I can say here that
the Kolhapur people were the first in
Indja to produce diesel engines on a
mass scale. But what happened?
Kirloskar, a monoplist, took over and
the small industry has gone down.
In fact, they are closing. Now they
have pecome ancillary parts producers
or job seekerg of the big industries
They seek jobs from big people—that
is, from Bombay's monopolist indus-
tries or from various other big indus-
tries like the automobile industry—
and they try to maintain their income
in this way. This is not encourage-
ment; this is not a policy of encourag-
ing small-scale industry it is a policy
of helping big industries to develop
ancillary industries around them.
This is a captalist patern. In Japan
big industrial people encourage small
people to produce spare parts so that
industrial workers are not concen-
trated in one factory, so that industrial
workers are decentralised and they
cannot have any Trade Union power
or any bargaining power, angd have to
work gn the wages that are available
to them.

So. this small-scale industrial
policy adopted by this Government
and the previous Government js help-
ing the big industry, That is my
point.

My third point is regarding the
Development Councils, Development
Councils have been constituted or
formed by the Government of India,
and these are supposed to be an im-
portant link between the Government
and the industry, They are being
restructed now, to make them more
purposeful. Everybody ig represented
on them, excent the workers, Officers
are taken, consumers are teken, pro-
ducers are taken, everybody is taken
except the workers. So, may I request
the Minister to accommodate or give
representation to workers wulso on
these Development Conells,
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“The public sectors should now
enter the field of the consumer goods
with a view to keeping the price of
essential item with the reach of the
common man”.

“What could be produced by the
small scale units should not be taken
up for manufacture by large scale
units—whether in the public sector
cor private sector”.
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SHRI KUSUMA KRISHNA MURTHY
(A malapuram): Mr, Chairman, Sir, [
would like to make a  some observe
tions on the functioning of the new
industrial policy of the present Goe
ernment. |
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At the outset, basically, the progress
¢f any industrial econémy depends up-
oo the proper utilisation of its installed
fndustrial capacity. To-day in our
wuntry, the Director General of Tech-
ucal Development has  specifically
listed some selected industries, about
wventy, with great variance in their
preductivity during the last five years.
There has been a steep fall in the pro-
ductivity in 1978 in some of the impor.
tant industries in this list. They are
the industries producing  railway
weagons, power and  distribution of
| ormers, machine tools, synthetic
detergents, auto tyres, lead and copper.
Besides, the basic inputs of our indus-
frial economy, namely, power, coal
md labour, are  stiil in  very much
frouble. Unless the Government rea-
;ises the responsibility in making
fiem free from  trouble, it wculd be
very difficult to achieve the conceived
frgets of our industrial economy. It
is quite evident that there is a lot of
onfusion and contradiction in the atti-
tude of the Government in regard to
the nationalisation of large-scale in-
dustries. For instance. the hon. Prime
Minister makes it very clear that he
does not Like to nationalise largescale
bdustries for the sake of nationalisa-
tion, whereas, the other version of
the same Government says with gusto
and speed that every conceivable
large-scale industry is to be nationa-
lised. Apart from this the provisions
of the Industrial Regulation Act have
been widely abused by banning a
huge list of industries. Much has been
said by my esteemeq colleagues about
the profit and loss side of our econo-
mv and other things. Now 1 would
Ike to deal with the functioning of
the new industrial policy of the gov-
ernment. In this connection ] would
like to cite what the Minister said
while making his speech last year on
his Ministry’s demands, He specifi-
cally said:

“Emphasis wil] be on the small,
cottage, household and rural sectors”.

While making thig emphasis he has
gone to the extent of saying that:

“] am sure that in the coming
days, the implementation of the
new industria]l policy would throw
much light and the light will dawn
on the members.”

Now, if we go into the functioning of
the new industrial policy which em-
phasised on the smal] scale industries
with rural bias some facts come to
light, I would like to give some con-
crete instances as to how the small
scale sector with a rural bias has
beepn treated after the advent of this
new industrial policy. For instance,
iron and steel forms the bulk of raw
material required by small scale
industries in Andhra Pradesh. The
Task Force consisting of three joint
directors toured all the districts in
order to revise the assessment of the
required raw material. This Task.
Foree has carefully worked out the
effective demand for iron ang steel in
Andhra Pradesh for 1978 in respect of
small scale industrial units only. The
effective demand has been scrutnised
by the concerned district authorities in
order to revise the assessment to the
minimum possible extent, This has
all been done to show that there is
no over-assessment. This effective
demand has been reduced from 93,000
tonnes to 58,000 tonnes. Curiously
now, the State Government has receiv-
ed only 16,000 tonnes as against the
requirement of 58,000 tonnes. Finally,
an indent for 56,000 tonnes wag sent
to the Iron and Steel Controller for
1979-80. So, unless the raw-material
is supplied properly and in tune there
is no point in having much emphasis
on this new industria] policy. This
way the small sector has not been
properly ensured about the regular
supolv of the procured raw materials.

Apart from this I would like to give
another instance. In Andhra Pradesh
under the small scale sector there are
185 foundry units requiring about
3.000 tonnes of BP hard coke per
month. After the coming up of dis-
triet industries centreg the effective
demand has been worked to a mini-
mum of 4,000 tonnes per month for
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these foundries, Baging on there
assessments the Commissioner for
Industries has recommended four
rakes per month consisting of 4,000
tu:1es but the Director Rail Move~
m. it has sanctioned only 4 rakes per
quarter and further, in the first
quarier o tthis year, namely January
to March only one rake hg ben des-
patched and surprisingly even this
one rake has not reached Iyderabad
s0 far. Thig 1s the plight of the small-
scale scelor in Andhra Pradesh and
many of them have been forced 1o
clore down for want of ruw inaterials.
Very curiously-enough, since the
quarier is over, the Railway authori.
ties are likely to cancel the sanction
limit of four rakes, Unless the re-
maining rakes meant for the first
quarter are carried forward to the
next quarter, these units would face
very severe trouble. Unlesg these
rukes are properly supplied, these
unils may not be able t; compensate
the losses already incurred. Thig is
the way the small-scale sectors are
being atiended to! As we are aware,
there is a constant rivalry between
the Coal India and the Indian Rail-
ways. Unless there is accordinating
agency it is very difficult to tide over
the difficulties, The Development
Commissioner for Small Scale Indus-
tries should be nominateq as the eco-
ordinating agency in order to work
for monitoring the despatche; in
consultation with Coal India and the
Indian Railwavs.

Sir, the “on. Tudustries Miniter
emphasised in his speech on his
Demands angd he made specific refe-
rence to this aspeet T quote  him,
He said:

“Any assictance thev(DIC'sy nerd
in anv form will be made available
because I do  realise. .that these
DICs will ultimately be the catalystg
in industrialising our rural areas.
Without DICs there iz going to be
no stimulus provided for the rural
areag 1 further the industrial
policy *

APRIL 18, 1978
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He has stated very specifically thady
the small-scale sector with rura] bias
would be given definite preference.
But in practice, there is no proper
supply of raw material in time. L

In Andhra Pradesh, parafiin wax is
another imporiant and the cheepest
raw material which is very widely
used by large number of small scale
units having a rural bias. This is
used largely in  producing leather
goods about which the Industry Mins-
ter made a lot of reference and aiso
expressed his concern and sympathy
during his last speech on his demands,
Somge of the items m which the pard-
fiin wax ig widely used are the fol.
lowing: —

Tarpaulin;

Wax couted paper;
Chlorinated paraffin wax;
Detergents;

Dry batteries;

Pencils,

Carbon papers;

Safety matches;
Rubber-mouldeq goods;
Wax candles etc.

These are used mostly in rural areas
and if proper supply is not ensured in
time they are going to fact wvery
serious troubles.

There has been a persistent demand
from the Andhra Pradesh State Gov-
ernment to increase this quota of 13
M. Tonnes in view of the newly in‘t:i
duced District Industrial Cen
This demand has been assessed. At
ithe moment this demand is of
order of 6,000 metric tonnes
annum, With the equalisation of
prices between importied parafin wax
and indigenous paraffin wax, 1 don't
think there would he any difficulty in
making it available freely at reason-
able prices To regularise the raw
maierial supply to the small.scale
sector, it would be wise {o entrust this
responcihility to the Andhra Pradesh
Small.Scale Industrial Developmer®t
Corporation which has been success-
fully managing
servicing . centres, Therefore the
APSSIDC should be recognised asthe
sole distributors for raw
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‘which will greately benefit the small-
‘seale sector.,

The BPE (Bureau of Public Enter-
prises) has introduced a number of
spcifit facilities to help the small-
male industrial units. For instance,
they have done this~ regarding
|nlaxing of the rules about insisting
wmest money, security deposit, ten-
dr gets, ete. But there is no follow-
i action in this regard. Unless
mwessary instructions are issued to
the public sector undertakings it is
yery difficult to carry out these orders
i ap effective way.

' The Stores Purchase Rules have
feen amended in the State of Madhya
Pradesh angq this change hag been
‘mmmended upon by ail the other
|$4te Governments. The amendments
‘r: made to give definite preference
% articles produced by small-scale
Wustries of Madhya Pradesh. Simi-
ity the APSSIDC may also be nomi-
ited as agency for procurement of
‘plicles manufactured by gmall-scale
industries on the jines of the changes
mde by Madhysy Pradesh Govern-
ment, They will identify certain
industries and they will be given
ertain preference in the purchase of
mall-scale products,

Then, I wish to submit that in
wwordance with the declared new
ifustrial policy of the Government,
the Government of India should pre-
. upon the IDBI to extend the
-mquired refinance facilitieg to SSIDC
ir order to enable them to finance
't small scale sector to ensure pro-
pr industrialisation of rural areas
kause of the age-olg reluctance of
the commercial banks to sanction
wditional finance for the smail-scale
godor, particularly and the sick small-
wile industrial units,

Sir, before concluding, I would like
= nzke an important submission that
ig July 1978, the Hon. Industries
shister had specifically assured me
mthe floor of this House that he
vuid consider the desirability of im-
pementing the ‘rule of reservation’® in

CHAITRA 28, 1901 (SAKA) Min. of Industry 298

private sectors. There are about four
lakh private sector units in the coun-
try wherein a lot of employment
potential exists. TUnless the ‘rule of
reservation’ is implemented soon in
the private sector units, also we will
not be able to create proper empioy-
ment opportunities to the weaker
sections in our country.
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*SHRIMATI V JAYALAKSHMI
(Sivakasi) Mr Charrman, 1 thmk
you very much for giving me this
opportunity to say g few words on the

demnnds for granty of the Mimstry
of Industry

1 am puvileged to represent the
constituency of Sivakas: predomi-
naled by <mall-scale industrial umts
producing match boxes and fire-works
and thousands of handloom weasers
While speaking on the Industries
Regulation and Development
(Amendment) Bill, my colleages Shrs
Vasant Sathe and Shri Unnihrishnan
had mentioned the monopoly of hand-
made sector of match-box manufac-
turers 1n Sivakasi competing even
that WIMCO The hon Minister of
Industiy while replying to the
debate said that this fact had not so
far been brought to his notice I had
myself repreatedly referred to the
strangle-holg of this hand-made sec-
tor in Sivikas; on match—industry
and while participating in the debate
on the Prevention of Child Labour
Bill had specifically mentioned about
the exploitation of child labolir by
these people I feel that the hon
Minister of Industry has given wrong
information to the House by saying
that he ;3 not aware of the avarice
of the hand-made sector in Sivakasi

I would Lke to go on record by
quoting from the BUSINESS STAN-
DARD of March 25, 1979 in which
under the caption ‘SMALI, STRIKE

- ——— —— e — — o — -
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IT RICH’ al] the sordid statistics have
‘been given:

“There are 55 groups in the Siva-
kasi, Sattur ang Kovilpatti belt in
the southern part of Tamil Nadu.
Between them they own 330 units
producing hand-made matches and
share 93 brand names.

Twelve groups own 80 unitg in
Sivakasi, 13 control 103 units in
Sattur and 231 units come under
40 groups In Kovilpaitl

Five groups owning seven or
more units, control 68 fac-
tories in Sivakasi The figures are
six and 79 for Sattur and 13 and
103 for Kovilpatti,

The biggest among such groups
are: Arasan (24), P, Aiya Nadar
(15), Pioneer (13)—all Sivakasi;
Manohar (16), Nataraja Match
Trading Co. (13), John Jayaprakash
(13), Badrakali (11) and Rani
Meera (10)—all Sattur; and New
Jothi (22), Ganapathi Match Works
(13), Kamarin (11) and Gomathis
(10)—=ll Kovilpatti.®

The hand-made mateh industry is
under the sway of somc other fami-
lies also whose details have not come
ts the knowledge of the Correspon-
dent of Business Standard.

Today morning there was a Starred
Question and my hon. friend,
Shri Chandrappan  based his
supplementary questions on the
monopolistic role of 17 affluent fami-
lies of Sivekasi in the hand-made
mateh industry? The hon. Minister
of Industry replied that he would
conduct an in-depth inquiry into this
I want to know whether the hon.
Minister has already ordered this
inguiry and if not when does he pro-
posed to start this inquiry.

Thig House is aware of the fact
that the M.R.T.P. Commission pegged
down 'the production of WIMCO at

30 per cent of the total demand of
matches in {he country. Due to vari-
ous rcasons, the WIMCO is producing
only 28 per cent of the demand. The
remaming 72 per cent js shared bet-
ween the small scale sector and the
coltage units. 62 per cent is being
produced by the units under the um=
brage of 17 affluent families of Siva-
kasi and only 10 per cent by the units
in the cooperative scctor, Sarvodaya
Sangh. and Khadj and Village Indus-
triecs  Commis-ion. Just like the
WIMCO which has a well-established
productions pattern, these B-Class
small scale unily are aiso functioning
on  established production pattern
with their own Pottasium Chlorate
fuctory, well-eslahhished {rade lahels,
wide nel-work of distribution centres,
Besides having their own Splints and
Veneer factorics in Kerala gnd Kar-
nataka, they have extended their fleld
of activities to Sikkim, Andaman and
Nicobar [slands by setting up their
own splint and veneer factories. With
all this they ciothe themselves with
the parb of small scale sector.

The cottage umt, in the coopera-
live sector and under the KVIC are
just like escaping from the {frying
pan and falling into fire, There are
MRTP's preduction  constraints on
WIMCQO, But there is no restriction
of production limit for these socalled
sm3l]l units. WIMCO is able to cget
at Rs. 2 to Rs. 4 per cubic feet of log
for splints and venecers. Bul the logs
cost, Rs. 10 to Rs. 40 for the cottage
units, The cottage units are at the
mercy of these monopoly houses {ior
their requirements of parafin wax,
Potlasium Chlorate blue match paper.
and glue etc. You can very well
imagine the plight of cottage units
about whom the Janata Government
talkg day in and day out.

8ir, I would like to bring to your
kind notice that WIMCO, producing
only 28 per cent of the demand of
malchboxes, pays anually Rs. 6 crores
in the form of wages and bonus to its
8000 workers who are called perma-
nent workers and 40,000 employees in
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its ancillary units. Fer production
of 62 per cent of the demand, thege
B-class match factories have on the
rolls 2 lakhg of workers. The annual
wage bill of these unitg for 2 lakhs
of workers averages Rs. 8 crores, A
WIMCO worker gets Rs, 35 a day,
while the worker in the B-Class
match factory gets Rs. 3.50 a day, I
would like to make 1t clear that I do
not hold any brief for WIMCO. This
multi-nationa] company WIMCO must
be wound up. But, the pertinent
point is to whom you should hand
over this 30 per cent productive capa-
city. It should not at any cost be
given to these match units under the
17 affuent familles of Sivakasi, Sattur
and Kollpatuc who an otherwise be
called the monarchs of mateh indus-
try It should be exclusively allotted
to the KVIC and cooperative sectors,
If necessary, I would like to suggest
a statutory constraint on the produc-
tion of these soralled small wunits
under {hese 17 rich families of
Shivakas:

Only the other day, our Minister of
State 1n the Ministry of Finance, Shri
Satish Agarwal was in Madurai. He
was told that the excise quty on the
B-class match units must be reduced
further Shri Agarwal replied that
he has deputed Shr;j Venkataraman
a member, Central Excise to Sivakasi
for an on-the-spot study of the mateh
industry and its financial viability. I
would apprise the hon. Minister of
Industry that there i a limit of pro-
duction on the D-class match units,
ie. in one year 76 millions of match
sticks. Bul, regrettably there is no
limit on the production of B-class
units, This is highly unfair. I take
this opportunity not only to demand
a limit on the production of matches
by the small scale industrial units, i.e,
B-clasg factories, but the raw
materials at subsidised rates should
be made available to match units in
the cooperative sector, under the
Sarvodaya Sangh and KVIC. There
should be no excise latitude for these
small units being managed by these 17
families of fabulous riches. I would
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also appeal to the Government thmt
they should not pay heej to the re.
quest of this sector for reduction in
excise duty., Similarly, there should
be ng enhancement of excise levy on
the D-Clasg match units, I am inti-
mately aware of the intricacies of this
industry in my constituency of Siva-
kasi. 1 am speaking with personal
experience.

I would like to bring to the notice
of the hon. Minister of Industry an-
other unjustificd demand on the units
under KVIC, Sarvodaya Sangh.
They are compleled to send Rs. 200
in draft {0 Shri Nag, the KXVIC Com-
missioner in Bombay for getting a
certificate  indicating that they are
bona fide umts covered by the KVIC:
The hon. Minisier should and this un-
warranted burden on the cottage
umis Why ghould they be made to
spend Rs, 200 for this purpose?

There is also a baseless apprehen-
sions that there would be match
famine if WIMCO js wound up. I can
say with m sense of authority that
there would be no match famine and
the hand-made sector will be able to
meet the entire demand of the coun-
try. We will be able to step up pro-
duction, The only hurdle ig provision
of adequate financial assistance and
regular supply of raw materials to the
cottage units. The small units being
managed by these 17 rich families
get 70 per cent jnvestment funds from
the commercial panks. These families
have become rich on borrowed funds
and yet they do not pay even gtatu-
tory minimum wage to the workers.
We should ensure that the coitage
units alome get wudequate financial
assistance, hereafter.

Unfortunately, matches have not
been brought under the list of essen-
tial commodities for transportation in
Railways, If they are brought from
‘E’ to ‘C’ category, they will be able to
get better priority fe rrailway wagons
Now they are under the money of the
Railway authoritie; for wagon allot-
ments. I would appeal to the hon,
Minister of Industry to exert his good
offices with hijs colleague Rallway
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Minister—who is also his Trade Union
friend—to get this done. Once the
transport bottleneck is solved, the
production in the D-class units will
pick up and the remote areas also
would get the supplies in time.

I need not gay that next to agri-
culture, in this country handloom
industry provides the largest job
opportunities. I am sorry that the
recommendations of Sivaraman Com-
mittee about the reservation of cloth
for the hadloom and powerloom gec-
tors, submitted to the Government
long ago, have not{ been implemented
effectively so far. Last week I had
the gpportunity of ialking to the hon.
Minmicter in charge of handloom in
Tami] Nadu, Shrimati Subbalakshmi
Jagadeesan She told me that though
the State Governments are entrusted
with the implementation of this
policy, vet they are not vested with
any powers to implecment it effective-
ly. The Government of Tamil Nadu
had taken up so many cases of viola-
ilon of reservations 1o the Courts.
After paying a fine of Rs. 100 to
Rs. 500, the offenders pgo scot-free.
The State Government does not have
the power to forfeit the licence and
that can be done only by the Central
Government. Unless this drastic power
is given to the State Governments,
how can you expect the State Gov-
ernment to regulate the production of
P, Houses and H. Houses? It is
highly jmproper to take shelter under
the usual excuse that the State Gov-
ernments have not cffectively imple-
mented this scheme. Unless and uniil
they must be empowered properly
the Sivaraman Committee recommen-
dations could not be implemented
with verve and vigour.

Sir, the handloom weavers require
credit to the extent of Rs. 300 crores.
8o far only Rs, 25 crores have been
made available—Rs. 20 crores through
cooperative credit institutiong from
RBI. and Rs. 5 crores through com-
mercial Banks. Here I would refer
to the interesling paradox. The
Reserve Bank of India charges only

T+ per cent interests on the money
given for this purpose. But, ultimate-
ly when it reaches the handloom
weaver, from him 14 per cent interest
is collected. I dont think I will not
be called a left extremist if ] ask how
the private zector’ mills are able to.
manipulate soft loans running to-
hundreds of crores of rupees for
modermsation purposes at 5 per cent
rate of interest, There should be
differentiial rate of interest for the
handloom weavers irrespective of
zones and areas, The hon., Minister,
who hag committed himself to rescue
the handloom weaver from the clut-
ches of poverty must ensure that the
rate of interest on loans given to them
is reduced substantially and their full
requirement of loans shoulg be carried
out.

The private mills have been exempt.
ed from the obligation of producing
standard cloth, All the standard cloth
requiremtnt of the country is to be met
by the handloom sector and the KVIC
units. How do you expect them to
produce this much quantity of standard
cloth with their pit-looms, throwing
shutters etc with inadequate financial
resources” B0 per cent of the hand-
loom weavers are operating old-fashion-
edlooms. I demand that a Committee
be constituted to leok into the problems
of handloom weavers so that they are
enabled io modernise their looms, io
produce standard cloth to meet the
demand of common people througheut
the country.

Before I conclude, as you have the
Industrial Development Bank of India
to help the heavy industries a separate
Handloom Development Financial Cor-
poration should be constituted forth-
with so that the needs of handloom
weavers can be met from one centre
without any delay.

With these words I conclude my
speech.

st dnmew otgmr (dere) ;o Awmfe o
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[SHriMATI ParvaTir KriseNaN in the
Chair]
STATEMENT RE, SITUATION IN
JAMSHEDPUR

THE MINISTER OF HOME
AFFAIRS (SHRI H M PATEL):
Sir, 1t 15 with deep anguish and pro-
found sadness that 1 rive to make this
statement on the distiessing incidents
which oecuired at Jamshedpur, parti-
cularly on the 1ith and 12th The
magnitude of the distuibances, the
number of persons kuleq and mnjured
and the pioperty thai has been des-
troved has lef{ a trial of bitterness,
which only sustamed efforts on the
part of a.] of wus over a penod of
time (an remove When I came to
know on the evening of 12th about a
ghastly tragedy of an ambulance van
being set on fire, resulting mn the
death of 3 large number of helpless
women and children, I decided to go
to Jamshedpui 1o fing out what had
brought ahout suth a poignant ira-
gedy The Chief Minister, Bihar, and
all the concerned officials were also
at Jamshedpur 1 wa, relieved to find
that the situation was peing brought
unde; contro and no efforts were
being spared to maintained peacc,
The number of persons killed was
then ieported to be around 50 But
when ] lcarnt on the 16th that the
casualties had reachcq the staggering
figure of 100, I fe.t that I should go
agamn to Jamshedpur before 1 make
a report to thi, House I visited
Jamshedpur again yesterday. The
situation 1s now fully under control
Difficuly problem of rehabilitation,
restriction of good will and creation
of a sense of security still remain.
The exemplary part played by several
voluntary organisations in providing
relief to the people affected by these



